HIGH COURT OF SIKKIM
GANGTOK

No.l2.C judiHes. Date: 6-& "3‘/

OFFICE ORDER

Criminal Revision Case No0.03 of 2020 (Smt. Shandhya Basnett v.
Sagar Rai) is hereby transferred from the Court of the District &
Sessions Judge, East District at Gangtok to the Court of District &
Sessions Judge, Special Division-1l, East District at Gangtok, for
disposal as per law.
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Copy for information to:-

1. The District & Sessions Judge, East District at Gangtok.

2. The District & Sessions Judge, Special Division-I, East District at
Gangtok.
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